iN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3

AT EYDERABAD

HYDERABA:D BEN

CH

21~-5-96

0,A.Nc.595/96 Date of Order:
1
|
BETWEEN | ’
|
)
L.V.R.MehanaRao .« Applicant.
AND
1. The General Manager, S5.E.R1ly.,
Garden Reach, Calcutta - 43.
2. Chief Mechanical Engxneé&, S.E. Rly.,
Garden Reach, Calcutta y 43.
3, Chief Fersonnel Officer, S.E. Rly.,
Garden Reach, Celcutta - 43. i
4, Divisienal Ratlway Manager, S.E.Rly., 5
Waltair.
5, Senior: inSlenalaMECHaricallEnai%spr,
S.E.R1ly., Waltalr.

6, Sri G.A.Sreenivas, Assistant Mechanical
Engineer(Probaticner), S.E.Rly., Waltair... Re'spenfients.
Ceunsel fer the Applicant ‘e Mﬁ.A.S.Rama Rae

~ |

Ceunsel for the Respondents .+ Mr.N.R,Devraj
CORAM: !

HON'BLE SHRI H.RAJENDRA PRASAD : MEMBEE (ADMN.,)

|
JUDGEMENT _ |

X As per Hen'ble Shri H.Rsjendra Prasad, Member (Admn.) X

It is seen that the applicant Bad made a representation

en 29.4.96 te the General Manager, S.E.Railway, preje

personal difficulties in cenpectien with the imp@gned
It is fer %encerned avthorities teo leok inte his!grie
Pec1sian keeping in view his difficulties as alse th
and exigencies ef adwinistratien. It is not p@s%1b1e
Tribunal te interfere in cases of routine transfer su

present ene.

~ting certailn
transf=r.

vance and take

e

-

interests
fer this

ch as the
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shali , i
y |
2 The Respondent Ne.l, thsrefere, have necessary

sters

initiated to get the said representatien examined} te [take a

, . A
decisien and to cemmunicste a suitable 9rder;w1th1n 3 (weeks from

teday, it a reply has net already been issued to the gpplicant

I
in the mearwhile. :

3. The erders passed by the Genersl Manager Fhall

binding en the applicant. The operatioen ef the ﬁrder

be

(a-1)

is suspended fer 3 weeks te facilitate dispesal @f the applicant's

representatien, if the same has net already dispesed ¢

|

4. The C.A. is dispesed of thus at the zdmission

Ne cests, [

f.

stage.

5. & copy ef the CA may ¢go te Respénﬁent Ne.1 aleng with

these orders.

{ H.RATINJDRA P

Member (pdmn.)

Dated: 21sy Mgy, 1996

( Dictated in Open Court )
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O.A. 595/96,

ToO

1, The General Manager, SE Rly, 'i} ﬂ;:aéx‘Cﬁ FT- |
Garden Reach,. Calcutta-43, aiaui . . o

2. The Chief Mechanjcal Engineer, $.E.Rly,
Garden Regch, Calcutta=-43, ‘

3. The Chief Personnel Officer, S.E.Rly,
- Garden Reach, Calcutta—43. -

) 4 .
4. The Divisional Mechanical Engineer, | (5) The Senior Divisionhl
SE Rly, Waltair, Mechanical Engineeyr| SE Rly

56, 0ne copy to Mr. A.S.Rama Rao, Advocate, CAT.Hyd, = Waltdir.
6, One copy to Mr.N.R.Devraj, SC for Rlys. CAT,Hyd.

7. One copy to Library, CAT.Hyd,
8. One spare copy for duplicate file,

pvm




3

pvm

v = -
- - - _: F-- e » L!— —gal‘ s
€ . . L. !
{ " '
C k- 4 > s
V\.
I courr -
TYPED BY , _ CHECRED BY
COMPARED BY APPROVED BY
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IN THE CENTRAL ADMINISTRATIVE TRI BUNAL
HYDERABAD BENCH AT HYDBRABAD

—

THE HON'BLE MR.JUSTICE M.G +CHAUDHART
 VICE-CHATRMAN

o A
B "+ THE HON'BLE MR.H.RAJENDRA PRASAD - sM{a)

Dateds 2\. Y 1906

P ORBBR/ JULG MENT

M.A/R.A./C,A.b;’o.
. . in
: 0.A.No, 5 ay T
T.A.Nd. (W-po I )

Admitted and Interim Directimns
issued

Allowed. . - | | V}
Disposed of with -direct_ions
-Dismizzea: : T ——

Dismidgsed as withdrawn. '

Dismijssed -for Default )

Order d/Re jecteqd, (1, -~ -
.No erfler as to costs.. ' 7 6‘4 a
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